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(b) Out of the amount sanctioned
as grant, a sum of Rs. 3,10,106 was
utilised by the State during 1962-63.
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Assistance to Madras Fishermam

1329. Shri V. V. Thevar: Will the
‘Minister of Food and Agriculture be
pleased to state:

(a) the financial assistance given by
the Union Government to the Gov-
ernment of Madras for construction
of houses for fishermen during 1961-
62, 1962-63 and 1963-64;

(b) the financial assistance given
to the Madras Government for con-
struction of roads in the areas in-
habited by fishermen during the same
period; and

(c) the amount actually spent by
the Geovernment of Madras under
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both these categories during that
period?

The Deputy Minister in the Minis-
try of Food and Agriculture (Shri
A. M. Thomas): (a) to (c). There is
no Central Scheme, under the Third
Five Year Plan, of financial assistance
to States for the construction of houses
for fishermen or of roads in the area
inhabited by fishermen. The Gov-
ernment of India are, however, giving
assistance, as a special case, under the
Village Housing Scheme, for con-
struction of houses for 220 fishermen
of Kootapuli Village and 13 fishermen
of Perumanal Village in the Tirunel-
veli district of the Madras State.
Information regarding the amount
actually spent so far by the Madras
Government under this scheme is not
available at present.

Passenger sheds on stations of
Southern Railway

1330. Shri V. V. Thevar: Will the
Minister of Railways be pleased to
state the criteria under which the
expansion or construction of passen-
ger sheds for convenience of passen-
gers at Railway Stations is undertaken
on Southern Railway?

The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): The need for provision of
cover over platforms is assessed on
the basis of climatic conditions, num-
ber of passengers and the nature of
traffic dealt with. Normally sufficient
area is to be covered to enable half
the maximum number of passengers
booked or detrained, to be accom-
modated at the rate of 6 sq. ft. for
each passenger.

Actual execution of work at indivi-
dual station is, however, dependent
:on availability of funds and the prio-
rity allotted to the work in consulta-
tion with the Divisional and Zonal
‘Users Consultative Committees.

.Animal Husbandry, Dairying and
Fisheries

1331. Shri V. V. Thevar: - Will the
Minister of Food and Agriculture be
-pleased to state:





